
F,Iiio, or (03)/Rostcr/CESTJ\T/2021
Customs, Excise and Service Tax Appellate Tribunal

West Blod No, 2, RK. Purarn, New J)elhi-l10066

Dated: 18.03.2021

aRDEll NO. 26 of 2021 (Revised)

Hon'blo President is pleased to partially modify the roster order no. 26 of
2021 for CESTAT,Chandigarh on 26.03.2021 as follows:-

PERIOD CORAM WORK(S) ASSIGNED
26.0],2021 Hon'blc Mr. Justice Pilip Gupta, Difference of Opinion matter:-
at 10:30 President I

a.m.
C/60758-60759/2019

Rajvinder Singh Bath & Gursarn
International vs. CC, LudhianaNote:-

I, In the event of 1l01l sitting 01 til" Hench, the adjourned dares of listed matters will be avallable on the
websue WWW.C(·st.1!new.goI(Jiuin the link "Daily orders",

By Order

~--._j
(Bineesh Kumar K. S.)
Registrar

Copy to:-

SPS to Hori'hlo President/P.J\. to Registrar /Dy. Registrar, CESTAT, New Delhi and
Chandigarh/Bar Association, Chahdigarh/O/o Commissioner CAR), Chandigarh/Notice
Board/Website/Guard Fiie/Office C(jPy.

Deputy Registrar


